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orFrcE OF THE PRiNCiPAL DISTRiCT &SESSIONSJUDG£ (HQs) DELHI
ORDER

In partial
Dated 19.09.2022,
effect:-

modification to this office order No.73195-295/F.1(3)/Gaz/2022
the following committees are hereby re-constituted, with immediate

COMMITTEES FOR CENTRAL DISTRICT,

TIS IUZARI COURTS COMPLEX

S.No. Name of the Committee Name of Judicial OfRcer Designation

ii:i;Finder Kumar Bansal, Principal Judge,
Family Court (West)Review Sub-Committee to

improve disposals and for
expediting adjudication and
Arrears Committee

Chairperson

Member;;–iLrari Prasad Singh
Judge, Family Court (Central)1

Sh. Atu1 Krishana Aggarwal, Addl. Sessions

Judge (SFTC) (Central) Member

Sh. Vinod Kumar

Principal District 8 Sessions Judge (West)
Chairperson

Sh. Pawan Singh Rajawat,
Addl. District Judge (West)

Member

2 Grievance Redressal
Committee

Administrative Civil Judge (Central) Member

Member

Member

Ms. Kamlesh Wadhwa, Sr. PA

General Secretary, DDCEWA

Sh. Naveen Kumar, Naib Nazir.
Nazarat Branch

Member

However,
undersigned.

the correspondence with the Hon'ble High
Court will thdone onI{ Jhrough the
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No. 39qL- Og Z _F.1(3)/Gaz/2023

Sub:jea:- Re-constitution of Committees
CoPY forwarded for information a necessary action to:_
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3. The Officers concerned
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